BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT SOUTHERN
BENCH

Application No.53 of 2020
Between

Olympia Grande Apartment Owners Welfare
Association, Pallavaram Registration No.569/2016,
Represented by its Secretary Mr.S.Chandrasekar,
No.328, GST Road, Pallavaram,

Chennai — 600 043.

Email ID :ogaowa2016@gmail.com

Phone No. 9381011008

... APPLICANT
AND

1. M/s.KSM Nirman Private Ltd.,
Represented by its Managing Director,
No.1, SIDCO Industrial Estate, Guindy,
Chennai — 600 032.
Email ID :sales@olympiagroup.in
Phone No. 044 - 4356 3773 and two others.

... RESPONDENTS

ADDITIONAL TYPED SET OF PAPERS-II
SL DATE DOCUMENTS PAGE NO
No.
1 | 25.01.2021 | Letter from the 1st Respondent to the 01 -42

Applicant

It is certified that the above mentioned documents are true copy of the original
documents.

Dated at Chennai on this O1st day of February, 202 1/

COUNSEL FOR l;E APPLICANT



KSM NIRMAN th A
: A unit of : ‘
OLYMPIATECH PARK (CHENNAI PRIVATE LIMITED - ‘

(CIN : U45208TN2013PTC090266)

BY RPAD

LR No: OGAOWA/2020-21/0101 Dated: 25 Jan 2621
To, ' ik aat
The President / Chief Se‘cr‘e‘tary',

Olympia Grande Apartment Owners’ Welfare Assocratlon (‘Association’),

#328, GST Road, Pallavaram,

Chennai 600043

Dear Sir,

Sub: ‘OLYMPIA GRANDE’ - Operations and Maintenance of STP's at Olympia
Grande - To be done by Olympia Grande Apartment Owners’ Welfare Association
(‘OGAOWA’) bearing Registration' number 569/16 - Withdrawal of Additional
Support extended - Intimation - Reg.

Ref: Our earlier mails, communication and discussions on the subject since date
- of commencement of mainterarce (16" July 2017) of Olympia Grande by
OGAOWA.

Greetings!

At the outset we would like to place on record that, we as a responsible ‘developer’ of Grande
project, have always been extending support in all aspects in consideration of the wellbeing of the
community,

We wish to bring to your attention that after testing and operatiné 2 STP’s for one year, the entire
operations and maintenance of Grande premises went under the ambit of Association including the
collection of maintenance charges from residents on 16t July 2017. Thereafter, at the request of
the Association, we extended additional support in‘the-maintenance of STP's by engaging the agency
M/s.Clar Aqua, even though the responsibility of operation and maintenance of STPs is entirely
vested with the Association and all cost / expenses incurred on beha{f of the Association requires

to be reimbursed.
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KSM NIRMAN

A unit of

OLYMPIA TECH PARIK (CHENNAI) PRIVATE LIMITED
(CIN ; U45208TN20'13PT0090266)

requesting thus far but not heeded by the Association.

Hence, we look forward to the Association taking charge of the Operation and maintenance of both

STP’s latest by 15t February 2021,
Thanking You

For KSM NIRMAN, A unit of
Olympia Tech park (Chenn

i Rﬁgate Limited.

o Rl
, "qu(t./,@:\
" %
A 1
, ~ N\ 2\860 0a2 )/ ‘

Authorised Sigpatory
Enclosed: As above

Copy to: The District Environment Engineer, MM Nagar.
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CONSENT ORDER NO. 2005133751355 DATED: 07/12/2020.

PROCEEDINGS NO.T2/TNPCR/F.Z810MMN/RL/MMN/W/2020 DATED: 07/12/2020

SUB: Tamil Nadu Pollution Control Board - CONSENT TO OPERATE - DIRECT -M/fs, [KSM NIRMAN
PV‘T.LTD.(%_AMALGAMATED UNIT OF OLYMPIA TECH PARK [ CH ENNAI PVT.LLTD.) .
S.F.No, 2 (OLD No,39/4B1 pt), A/1(OL.D No.39/4B2 and 38/2B), 4/2 (OLD No.39/4132, 3872B), 571
(OLD No. 39/4B2, 38/2A and 37/1), 5/2 (OLD No0.39/4B2, 38/2A and 37/1), 6/1A (OLD No.37/2,
36/1 and 33/2), 6/1B (OLD No.37/2, 36/1 and 3372), 6/1C1 (OLD No.37/2, 36/1 and 33/2), 6101
(OLIY No.37/2, 36/1 and 33/2), 8/1A (OLD No.33/2A and 36/2), 22/1 {OL.D No.33/2C, 36/3 and ‘
39/3), 23/1 (OLD No.32/1&2, 36/4&5 and 37/4&5) and 24/1 (OLD No.36/6.37/6 and 32/3) in Block i
No. 15, Ward No. A (as per Patta), ISA PALLAVARAM villagePallavaram Taluk and Chengalpatiu
District - Consent for the operation of the plant aud discharge of sewage and/or trade effluent under
Section 25 of the Water Jl’rcvcmion and Control of Pollution) Act, 1974 as amended in 198%
(Central Act 6 of 1974) - Issued- Reg.

Ref: 1. Unit's application for CTO-Direct on 28,08,2020/ 22.11,2020
2. IR.No : ’.28‘10&4&!1}{/ LADBE/MMN/2020 dated 16/1042020
olution Na. 184-05 Dated 24,:,_111:.520‘20,‘ )

of Pollution) Act, 1974-as
N VL Al :
tders mn}jo dieré wnder to

Autharised Signatory,
M/s . KSM N]RMAN PVT.LTD, [ AMALGAMATED UNIT OF OLYMPLA TECH PARK [ CHENNAT)
PVTLTD.) .
Giat §.F No.2 (OLD No.39/M4B1 pt), 4/1(0OLD No.39/4B2 and 38213), 472 (OLI) No.39/482, 38/28), /1 (OLI Nao.
39/AB2, 382A and 37/1). $/2 (OLD No.39/4R2, 3R/2A nud 37/1), 6/1A (OLI No.37/2, 36/} and 33:2), 6/18 (OLD No.3742, 36/ and

- 3342), 6/1C1 (OLD Na3772, 361 and 33/2), 6/1D1 (OLD No,37:2, 36/1 and 33/2), 8/1A (OLD No.33/2A and 36/2). 22/1 (OLD

Ni.33/2C, 36/3 and 39/3), 2341 (OLD Na.32/1&2, 36/445 and 37/4&3) and 2471 (OLD No36/6,37/6 and 32/3) in Block No. 13,
Ward No. A (as per Pata),
ISA PALLAVARAM Village,
Pallavaram Taluk,
o Chengalpatta District, T

Authorising the oceupiér th make diseharge of sewage and for trade elfluent.

This issubject to the provisions of the Act, the rules and the orders made there under snd the terms and conditions incorporated
under the Special and General conditions stipulated in the Consent Order issued carlier and subject to the special conditions annexed.

This CONSENT is valid for the period ending Mareh 31, 2021
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For Member Secretary,
Twmdl Nadu Pollution Contenl Board,
Cleanal
To
Authorised Signatosry,
M7 KBM NIRMAN PVTLTD. { AMALGAMATED UNIT OF OLYMPIA TECH PARK [ CHENNAT PYT.LTD.,),
RSM NI RMAN PVT LTD,
A Amalgamated Unit of Olympia Tech Park [ Chennai) v, Lid,,
Olympia Teeh Park. No, 1, SIDCO Industrial Estate , Guindy. Chennay .
Pin: 600032

Copy to:

I The Commussioner. PALLAYAPURAM-Municipality, Pallavaram Taluk, Chengalpattu District .

2. The District Enviromnental Engineer, Tamil Nadu Pollution Contral Hoard, MARAIMALAT NAGAK,
3. The JCEE-Monuwring, Tamil Nadu Pollution Control Bourd, Chenni,

4, File
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1. This

rate (Col. 3) mentioned below. Any chaiige.in the praducts and it quantity Jas to be brought {o'the -
notice of the Board and fresh consent has to be obtained. ‘ :

o
s,
"rnf‘!/i".’w. 3

i ;

consent fo operale is valid for opetating the facility forthie

s ofpraducts (Col. 2) afithe

Sl Description Quantity ‘ Unit
f Product Details s
"7 Residential Complex with 16 Towers of Block | 100193.55 ['sa.MTRS
' A, B, D, E &F (EWS) of B+5+11 Filoors
’ Configuration and one Club House Block of : {
| B+5+4 Floors Configuration for 744 Dwelling i
1 Units in a total built up area of RS S i
[ By-Product Details s
L1, | i N el S
% Intermediate Product Details |
EALT Lo e ]
2. This consent to operate is valid for rﬁ)emﬁng the facility with the below mentioned permitied outlets
for the discharge of sewage/trade effluent. Any change in the outlets and the quantity has 1o be
brought to the notice of the Board and fresh consent has 10 be obtained,
\Ouﬂet No. {Description of Qutlet Maximum daily discharge | Point of disposal l
fn KLD ;
lEi’ﬂuem Type : Sewage - _
4 Treated Sewage i 388.0 © . | Tollet Flushing -
' i 178KLD, CMWSSB
' ' <+ Sewer - 185KLD,
Gardening - 20.0KLD,
{Evaporation Loss -
20.0KLD
| Effluent Type : Trade Effluent L
3. The effluent discharge shall not contain constituents in excess of the tolerance Limits as laid down

hereunder.

:
i
e}
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TAMILNADY POLLUTION CONTROL BOARD
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Sl Parameters Unit TOLERANCE LIMITS - OQUTLIETS «Nos
Gl Sewage Trade Effluent
1. 1] R
I |oit | Fel
2, [Tamperature D -
3, « [Particle size of Suspended |- - - 1= 5 .
IO .o 1113 T (N
4,__|Total Suspended Solids gl 30 ) oL ol :‘.;
A hfuml Dissolved solids g/l - | 4 R
(norganic) . ‘
6. Qi & Grease mg/l - ,
7. |Biochemical Oxygen mgfl 20
Demand (3 days al 270C) i gt
8. _[Chemical Oxygen Demand  |mg!t e e
9. |[Chloride (as C1) g : Chy
10, {Sulphates (as SO4) - A v
11, |Total Residual Chlorine gk - e
12, tAmmonical Niteogen (s Ny fmag/] -
! [3. |Total Kjeldahl Nitogen (as mgfl -
()
! 14. ],Frce Ammonia (as NH3) myg/l =
' 15, [Arsenic {as As) mgy/l -
16, |Mercury (as Hg) mg/l -
17, |Leud (as Pb) my/l -
18, Cadmium(as Cd) ~ Jmg/l -
19, |Hexavalent Chromium (as | my/l
Crvh) i
20, |Towl Chromium (as Cr)  |mghl - .
21, (Copper (as Cu) : e -
23._|Zino (as¥n) i ﬁﬁfl o i
23, |Selonium (as S¢) mpAl -
24, _[Nickel fas Ni)  |mga -
25, [Boron (as 1) mp/ B
26. [Percent Sodium Yo' ~
7. {Residual Sodivm Carbonate [mg/l -
28, (Cyanide (as CN) mg/t -
26, ]F]uoridw (as ) mi/1 -
30, [Dissolved Phosphates(us P) |mp/t -
31, [Sulphide (as S) mg/ -
32. |Pesticides mg/l -
33, |Phenolic Compounds (as - {mg/] -
COHS0H)
34, [Radigactive materials a) micro -
Alpha emitlers curie/ml
35, |Radioactive materials §).  [micro -
Beta emitters curie/m} o
36, |Fecal Colilorm MPN/100m| |- & i

4. All units of the sewage and Trade effluent treatment plants shall be operated efficiently and
continuously so as to achieve the standards prescribed in §1 Na.3 above or to achieve the zero liguid
dischurge of effluent as applicable, :

POLLUTION PREVENTION PAYS
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i.k'{}';' In'thecase o

e occunier o TAMEHADY, POLLUTION EONTROL BUAR
3. The occupier shall maiﬁt&;iﬁihvﬁlqen*ﬁ;kﬁéﬁn&?' Flow Métersiwater
the water supply conngction for each of the Putposes fientioned bolow sing bantity of
water used and ensyring that such meters are ensily accessible for inspection and mhainténanceind for
other purposes of the Act. i el ' SR
4. Industrial Cooling, Spraying in mine pits or boiler' feed,
b, Domestic purpose.
¢ Process.

6. The oceupier shall maintain the Electro Magnetic Flow Meters wilh computer recording arrangement
for measuring the quantity of effluent generated and treated for the monitoring purposes of the Act.
Log book for cach of the unit operations of ETP have to be maintained 1o reflect the working
condition of ETP along with the readings of the Electro Magnetic Flow Meters installed 1o assess
effluent quantity and the same shall be furnished for verification of the Board officials during
mspection, \
* The occupier shall at his own cost get the samples of effluent/surface water/ground water collected in
and around the unit by Board officials and analyzed by the TNPC Board Laboratory periodically.
9. Any upset condilion in any of the plants of the factory which is. likely to result in increased effluent
discharge and result in v10!uuor1 of the standards mentioned in S1. No.3 above shall be reported to the
Member Secretary / Joint Chief Environmental Engineer-Monitoring and the concerned

District/Assistant Environmental Engineer of the Board by e-mail immediately and subsequently hy
Post with fulf details of such upset condition.

10.  The oceupier shall ulways comply and carryout the erder/dirccliuus‘ issued by the Board in this
Consent Order and from time to time withoui any negligence. The occupier shall be liable for action as
per provisions of the Act in case of non compliance of any order/directions issued,

11. Ehe occupier shall dovelop adequate width of green belt at the rate of 400 numbers of trees per
ectare. '

12, The occupier shall provide and maintain rin water harvesting facilities.

13, The ocoppier shallien: ¢:that there shall:not be any discharge of effluent cither (reated or untreated
- ingo stopin water Gralibat ity Boint of tine. R

e o ;_{ut’ipfﬂuenmpu.s;Euq;e;j;p'ggg}gig?51:11:];1_,:;};1!1;:1';:” the following conditions

TANHENADY,

~

7=

Isure 2616 liquid discharge of ofthient, thercby o discharge of untreated /

). The oceupier iy ; _ . :
ilatd o ito any water bodies either inside or outside the premises at any point of

trealed effluent o ;

ii) The oceupier shall operate and maintain the Zero liquid discharge treatment components

.comprising of Primary, Secondary and tertiary treatment systems at all times and ensure that the RO -

permeate/Evaporator condensate shall be recyeled in the process and the final RO reject shall be

- disposed off with the reject management system ensuring zero liguid discharge of effluents in the
remises.
1it) The occupier shall operate and maintain the reject management system effectively and recover the
m“s?ltd;fmm-the system which shall be reused in the process i?reusable or shall be disposed off as TP

sludge.

iv) In case of failure to achieve zero discharge of effluents for any reason, the oceupier shall stop ats

production and operations forthwith and shall be reported (o the Member Secretary/Joint Chief

Environmental Engincer-Monitoring and the ccmcerneJ District/Assistant Environmental Lngineer of

the Board by e-mail immediately and subsequently by Post with full details of such upset condition.

v) The occupier shall restart the production only after ascertaining that the Zero discharge treatment

gystem can perform effectively for achieving zero discharge of effluents,

Additlonal Conditions:

* ]
)
;
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TAMILNADU POLLUTION CONTROL BOARD

. The unit shall ensure that Residents Welfare association shall apply for fresh consent to operate for
the common utilities which includes Sewage Treatment Plants, DG sets Organic Waste Convertor, etc
under the Water (P&CP) Act, 1974 amdd Air (P&CP) Act, 1981 as per the B.P.Ms. No.65 dated

27/11/2019. . 4
2. The unit shall eim ion of the Hon'ble NGT (8Z).i6 OA No, 53 0f.2020 and
direction 30| ] 8T ) bt Q1 ki

87: 402020
raferit

A Thesw
SELIAATN
No.SETAA]
4, The unit-g ;
to satisly the standardy

sk ahiintain the Sewage Treatment P ts-eftioisn
prescribed by the Board and shall ensure that the tre
Toilet Flushing nixd tdening and greerbelt development, dnd the:
through Pallayirany eipality Underground Sewverngesyiterr. -
5. The unit shall enstre that the EMFMs provided at the inlet & outlet of:S
and shall ensure that th lg_:,bmka are maintained for the same. .. .
6. The unit-shall en hat the Ehetgy meters shall be provided taih
properly and shatl.onsure-that.the Jog books: are-maintained for the smyiey
7. The unit shal op ra filtration system angd-the treated sewage i
fie d spemduggls. . 0 e

it lidisiffection systom provided for disinf

ot ,‘Wuﬁé@ca&a@ﬁeﬁiﬁ-ﬂiﬁﬁn&m ibicdegrisdab :
utilize the man gardening purposes atrd shall comply with all the proy ; i
Management Riiles-2016 G EE B o o R e s Bl g
:12 g! '(i‘ha unit shall comply with the provisions of the Hazardous and otlier wistés (M&TBM) Rules 5,
L1, The unit shall remit the Bhwironmental compensation if any levied by the Tamil Nadu Pollution il
Control Board for the fion compliance of the provisions of the Water (P‘ci(:‘,‘?) Act 1974 and the Air I i
(P&CP) Act 1981. : 3
L2, The unit shall not use “Use and throwaway plastics” such as plastic sheets used for food wrapping, i

spreading on dining table ete., plastic plates, plastic coated tea cups, plastic tombler, water pouches i
and packets, plastic-sttaw, plastic carry bag and plastic flags irrespective of thickness, within the o
industry premises, Instead unit shall encourage use of eco i%iitmd:l-y alternative such as banana leaf,

arecanut palm plate, stainless steel, gluss, porcelain plates/cups, cloth bag, jute bag otc.

) ot st
e e e
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14,
15,

16.

177

18.

19.

TAMILRADY

GENE

The oceupier shall make an application dlong WI-ﬂr@;I"l',ei-pmuﬁbed oisent Ee\c for grunt of renewal of

consent at least 60 days before the date.of expiry of this Consent Otder along with all the required

g:}f{iuuuiars ensuring that there is no change in Production qQuuntity and change in sewage/Trade
uent,

This Consent is issued by the Board in consideration of the particulars given in the application, Any

change or alteration or deviation made in actyal practice from the particulars furnished in the

application will alse be ground for teview/variation/revocation of the Consent Order under Section 27

of the Act and to make such variation as deemed fit-for the purpose of the Act,

The consent conditions imposed in this order shall continue in force until revoked under Section
27(2) of the Act,

After the issue of this order, all the *Consent to Operate’ orders issued previouély under Water
(Prevention and Control of Pollution) Act, 1974 as amended ‘stands defunct, ‘

The ogeupier shall maintain an Inspection Register in the factory so that the inspecting officer shall
record the details of the observations and instructions issued to the unit at the time of imspection for
adherence,

The oceupier shall provide and maintain an alternate power supply along with separate energy meter
for the Effluent Treatment Plant sufficient to ensure continuous operation of all pollution control
equipments Lo maintain compliance,

T'e accupier shall provide all facilities to the Board officials for inspection and collection of samples
in and uround the factory at any time,

The oceupier shall display the flow diagram of the sources of effluent generation and pollution control
systems provided at the BTP site.

The solid waste such as sweepings, wastage, package, empty containers, residues, sludge including
thl}t from air pollution cont : el il y;gmi_;gg of the industrial plant shall be

e

The occupier Shﬂb% te: tﬁa“.ﬁlnzquus. 'w.\:r;r Argmiother-solid wastes and comply in accordance
with Hazardous Wasfas'.&anagemanz;,Hﬁnﬂ]ingm' “Transboyndary Movement) Rules, 2008,
The occupier shall maintain good house-keeping within the factory premises.
All pipes, valves, sewers and drains shall be leak proof. Floor washings shall be admitted into the
trade effluent collection system only and shall not be allowed to find their way in storm drains or open
T argas, .
The oceupier shall ensure that there shall not be any diversion or by-pass of trade effluent on land or
int any. water sources,
The occupier shall ensure that solar Evngoreuion pans shall be constructed in such a way that the
bottorn o '{the solar pan is at least 1 m above the Ground level (if applicable).

The occupier shall furnish the following returns in the prescribed formats to the concerned District
office regularly.

4) Monthly water consumption returns of cach of the purposes with water meter readings in Form-1 on
ar before 5th of every month. Yl

b) Yearly return on Hazardous wastes generated and accumulated for the period from Ist April to 31st
March in Form—4 before the end of the subsequent 30th June of every year (if applicable). '

¢) Yearly Environmental Statement for the period from 15t April to 3]st March in Form -V before the
end of the subsequent 30th Septembor of every yoar(ifapplicable),

If applicable, the oceupier has 1o comply with the provisions of Public Liability Insurance Act, 1991 Lo
provide immediate relief in the event of any hazard to human beings, other living crentures/plants and
properties while handling and storage of hazardous substances,

The issuance of this consent does not authorize or approve the construction of any physical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke
lands,

The issuance of this Consent does not convey any property right in either real personal property or any
exclusive privileges, nor does it authorize any imjury to private praperty or Government property or
any invasion of personatrights nor any infringement of Central, State laws or regulation.

freen waste generated from the - i

AT e i



24, The oceupier shall forr wi‘th‘keep the Board informed of
0

any poisonous, noxious or p Huting matter or emissions are being discharged into stream or wel| or air
s arasult of such discharge, water or air is being polluted, . R

It dg%s.- mcsi\émla icql improvertients oriotherwise the

ithire ,15 any ¢h .‘

64 g%ﬁfnhﬂﬂ ﬁ-f: fres]
s amended in Form-11 aloig

- Hlie ribeessiry amendment with
In ease there is any change it $he e 6 E ]
relevant - dosuments imma:ﬁﬂ!@lsﬁzm; | getithe nege i
Borrd, e

; 24. " The cecupier shall display“this:e

! Inspeeting Officers of this Board

g

POLLUTION PREVENTION PAYS
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CONSENT ORDER NO. 2005233751355 DATED: 074212020,

PROCEEDINGS NO.T2/TNPCB/F.2810MMN/RL/MMN/A/2020 DATED: 07/12/2020

SUB: Tamil Nadu Pollution Control Board ~CONSENT TO OPERATE ~DIRECT -M/s. KSM NIRMAN 5
PVT.LTD, SAMALGAMATED UNIT OF OLYMPIA TECH PARK [ CHENNAIL] PVT.L1D.,)
§.F.No. 2 (OLD No.39/411 pt), 4/1(OLD No.39/4B2 and-38/2B), 4/2 (OLD No.39/4B2. 38/2B). 51 !
(OLD, No. 39/4B2, 38/2A and 37/1), 5/2 (OLD No.39/4B2, 38/2A and 37/1), 6/1A (OLD No.37/2,
36/1 and 33/2), 6/1B (OLD No.37/2, 36/1 and 33/2), 6/IC1 (OLD No.37/2, 36/1 and 33/2), 6/1D |

e

(OLD No.37/2, 36/1 and 33/2), 8/1A (OLD No.33/2A and 36/2), 22/1 (OLD No.33/2C. 36/3 and % .
.39/3). 23/1 (OL.D No.32/1&2, 36/4&5 and 37448&5) and 2471 (QLD No.36/6,37/6 and 32/3) in Block ‘ g
No. 15, Ward No. A (as per Patta), ISA PALLAVARAM villagePallavaram Taluk and Chengalpattu & :
District - Consent for operation of the plant and discharge of emissions under Section 21 of the Ajr o
(Prevention and Control of PO]lut.iOI.S Act, 1981 as amended in 1987 (Central Act 14 of 1981)
~lssued- Reg. g
Ref: 1, Unit’s application for CTO-Direct %:
2 MMN/RLL EW i

TSC Aol

gatral of Pollution) Act, 1981 as
d orders made ‘there under 10

Authorised Signatory, " ,
M/s . KSM NIRMAN PYT.LTD. [ AMALGAMATED UNIT OF OLYMPIA TECH PARK [ CHENNAL]

PVT.LTD. ]
e o SFNo.2 (OLD No.39/4B1 pt), 4/1(0LD No.3%4B2 and 38/213), 472 (OLD No.39/4B2, 38/2B), 5/1 (OLD No,
39/4B2, 3RAA and 37/1), 5/2 (01D No.39/4B2, 38/2A and 37/1), 6/1A (OLD No37/2, 36/1 and 33/2). /1B (OLD No.37/2., 36/1 and
33/2). 6/1C1 (GLQ N2, 36:1 and 3372), 6/1D1 (OLD No.37/2, 36/1 nnd 33/2), $/1A (OLD No.33/2A and 36!2); 22/ (OL.D i
} N0.33/2C,36/3 and-39/3), 2341 (OLD No.32/1&2, 36/4&S and 374&S) and 24/1 (OLD No.36/6,37/6 and 3273) in Black No. 15,
S Ward No. A (as per Paua), ‘
ISA PALLAVARAM Village,
Pallavaram Taluk,
Chengalpattu District, )|
Autborizing the oceupier to operate the industrial plant in the Air Pollution Contrel Area as notified by the Governmeat and to
makp discharge of emisslon from the stacks/chinieys. o ' ;
e ﬂ“m ﬁ?!ﬁfﬁi-tq- he provisions of the Ao, the nulos and the orders m dctheru fu'x;ilef and the terms und conditions incorported
under the Spoelal and General conditions stipulated in the Consent Order fssucd déiEiiﬁE'anki subject 10 the special conditions annexed.

This CONSENT is valid for the period ending Muroh 31, 2021

e st by & Lt a e

G. Gopalakrishnan i e,
N For Member Secretary,
Tumil Nadu Pollution Control Board,
Chennal g%

L o S S SRS SN - - o E—
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To

Aullmmsud Signatory,

g ’e‘:chl'mk, No.), SIDEO Industelal Eﬁt!lfc and}', Chmmai. :
Pin; 600032

C.‘m'v)! to!

L

POLLUTION PREVENTION PAYS

2

Sruda R

R R

g b

i
i




3

3(a). IThc: emission shall not contain constituents in excess
R

3(b)

This consent to operate
rate (Col. 3) mentioned helow. Any
notice of the Board and fres

TAMILRADU POLLUTION GONTROL BOARD
SPECIAL CONDITIONS S

. .

chan

g

ge in the.products and its
h consent has to be obtained.

18 valid for operating rl}iie ‘thc’iii‘it_y"for the manufaﬁﬁm-b’i’pmdinci-,si'- (Col. 2yatthe -
quantity. Has to: be brought to e

Sl Description Quantity Unit

an T s !i
Product Details ;

1. | Residential Complex with 16 Towers of Block 100193.55 |

A B, D, E&F (EWS) of B+S+11 Floors
Configuration and one Club House Black of
B+$+4 Floors Configuration for 744 Dwelling
Units in a total built up area of

_By-Product Details

1. | Nil

Intermediate Product Details
1: ] NIl

This consent to operate is valid fo

sources along with the control m

measures/change in stack height has to be
rfmunn has to be obtained.

consent/Amen

easures and/or

r operating the facility with (he below mentioned emission/noise
stack, Any change in the emission source/cantrol
brought to the notice of the Board and fresh

i

-S&ack
INo. .

.Smck-hc;gl_ﬂ_: )

from G

Gascous Discharge

i i Nm37he

]'

 Leyel:

880

i
2 DG SET - 180 KVA 3 700
enclosures with
stack !
43 | DG SET -160 KVA Acoustic 3 580
i enclosures with ‘
iy o stack
4 " "I DG SET -160 KVA Acoustic 3 580
N enclosures with
i : stack
1] Fugitive/Noise emission :
SL Fugitive or Noise ¥mission Type of emission Control
No. sourees T MCASUTCES
1. | DG Set - 250 KVA™ + 180 | Noise Acoustic
KVA*1 + 180 kVA*2 Enclosure

of the tolerance limits ag laid.down hereunder :

Pammu-ter ’Unit

ITbl‘eranw limits

J Stacks

‘The Ambient Air in the industri
limits prescribed below.

Annexure enclosed if applicable,
al plant area shall not contain constituents in excess of the lolerance

e

AT

ki
®
K

%
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TAMI.NABU POLLUTION CONTROL BOARD

fam ;
|SL Poltutant Time Weighted | Unit Tolerance Limits
g Avernge Industrial, Ecologically
[ Residential, Sensitive Aren
| ; Rural and other {(notified by
| B R aren__ Central Govt,)
\.l. . VBulphy Aol e imierogramiim3 [ 20
802 24 bourg - nicrogram/m3 | seriD i 80
!3.'. | Annusl microgram/m3 40 - 30
b (N_GE) Loi . 124 hows _'ﬁ;fcmgmmlm.‘-l 80 - 80
3 'P_u}*ti‘étiﬁs:tte Mitter | Annual microgram/m3 6 60
(SizeLessthan |24 hours ticrogram/m3 | 100 100
10 mijera M or
PMi10 i
4 |Particulate Matter | Annuat _imicrogram/m3 40 40
( (SizeLess than 24 hours microgtam/m3 60 60
2.5 micro M ) -or NI o '
8. [Ozome (O3), -, - | Anout] 8 Howry 100 100
il | 24 BOUES .11 Hour _ 180 180
L [Pollutant : Limit v ghted | Unit . _Yolerance Limits
it [rorage Industrial, Ecologically
Residential, Sensitive Area
Rural and other |(notified by
area Central Govt.,)
6. |Lead (Ph) Annual microgram/ma3 0.5 0.5
24 howrs, microgram/ma3 1,0 1.0
7. |Cacbon & Hours miligram/m3 02 - 02
Monoxide (CO}. |1 Hour . miligram/m3 04 04
8. | Ammonia (NH3). | Anmal | microgram/m3 100 100
.24 hours miorogtam/m3 | 400 400
19."_|Benz “[Ane nttirogtai VG 5
110, |Beng el | Ana; o1 01
I e Fng
~patticulate phase
only ol . i L it
148 Ameq;\a(Asj by Annual _ hanogeam/ms3 06, O oo
12, Niei;el‘,{mj'_;‘ _-|Anmgt . - nanogram/m3 | 20» :

The Ambient Noise Level in the industrial plant aren shall not exceed the limits preseribed below:

fl.im[ts in Lueq.-dB(A) Day Time Night Time

I ResidentlalArea 55 ‘ 45

All units of the Air pollution control measures shall be operated efficiently and continuously sa as to

achieve the standards prescribed in 81 No.3 sbove,

The occupier shall not change or alter quality or quantity or the rate of emission or replace or alter the
air pellution control equipment or change the raw material or manufacturing process resulting in
change in quality and/or quantity of emissions without the previous written permission of the Board.

The oceupier shall maintaik log book regarding the stack monitoring system or operation of the plant
or any other particulars for each of the unit operations of air pollution eontrol systems:to reflect the
waorking condition which shall be furnished for verification of the Board officials during inspection.

The occupier shall at his own cost get the samples of emission/atr/moise levels collected and analyzed
by the TNPC Board Laboratory once in every 6 months/once in a year/periodically for the parameters

as preseribed,

POLLUTION PREVENTION PAYS
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- Environmental Engincor of the Board by ¢-mail immediately

TAMILRADU POLLUTION CONIRD
MJ upset condition i atty of fiie platits of the factory's t%{r '
and result in violation of the standards mentioned s ST

Secretary / Joint Chief Environmental Engineer-Monito

District/Assistant
by Pos{ with fal)
details of such upset condition.
The occupier shall always comply and carryout the order/directions issued by the Board in this
Congent Order and from time to time without any negligence. The oceupier shall be liable for action us
per provigions of the Act in case of non compliance of any order/directions issued.

Special Additional Conditions:

The unit shall install the approved retrofit emission control device/equipment with at least 70%
Particulate matter reduction efficiency on all DG sets with capacity of 125 KVA und above or
otherwise the unit shall be shift to gas based generators within the time frame prescribed in the
notification No. "l‘NP(TI‘B/Labs/DD(L)OL’ES1.-"20}9 dated 10.06.2020 issued by TNPCB.

Additional Conditions:

I. The unit shall ensure that Residents Welfare association shall apply for fresh consent to operate {or
the common utilities which includes Sewage Treatment Plants, DG sets Organic Waste Convertor, ete
ur_:;ier the Water (P&CP) Act, 1974 and Air (P&CP) Act, 1981 as per the B.P.Ms. No.65 dated
27(11/2019.

2. The unit shall comply with the direction of the Hon'ble NGT (SZ) in OA No. 53 of 2020 and
direction of the Hon’ble High Court of Madras in WP No. 12687 of 2020 from lime to time.

3. The unit shall comply the conditions stipulated in the Environmental Clearance jssued [rom
SEIAA.TN vide Letter No,SEIAA/TN/F.453/EC/8(a)/145/201 1 Dated 16.04.2013 and vide Letier
No. SETAA-TN/F-453/KPM/8(a)/EC-145-Amdt/2011 Dated 24.02.20135.

4, The unit shall maintain the stacks attached to DG Sets and ensure that the emission satisfy the
Ambient Air Quality / Emission standards prescribed by the Board, '

5. The unit shall continue to develop greenbelt within the prewmises.

TSR
Méembér

Sy




10.

11.

18,

. chindye of nfl't_era'tir;m,o.r'.deviut‘lon made in z_tetuaLn;:ar.n ‘
*ppphication will also Be ground for review/variation/revoeition of

GENERAL CONDITIONS

The occupier shall make an application along with the preseribed consent fee for grant of renewal of
consent at least 60 days before the date of expiry of this Consent Order along with all the required
particulars ensuring that there is no change in production quantity and emission., :
‘This Consent is given by the Board in consideration: th wlars given in the application. Any
v the particulars. farnished, inthe
the Cotisent Order itnder Section 21

of the Act. Sl

The conditions {mposed shall continue in force ontil reyoked under Section 21 of the Act.

After the issue of this order, all the ‘Consent o Operéate’, orders issued previously. under Air
(Prevention and Control of Pollution) Act, 1981 as amended stands defuncte

The occupier shall maintain an Inspection Register in the fiictory so that the inspectin officer shall
record the detuils of the observations and instructions issoed to the unit at the time of inspeotion for
adherence, ;

The occupier shall provide and maintain an alternate power:supply along with separaie engrgy. meter,
for.the Air Pollution Control measutes sufficient to enstre confinuous eperation of all potlution
control equipmenty to ensure compliance.

The accupier shall proyide all facilities to the Boatd officials for collection of samples in and eround
{he factory at-any time, ‘ : _

The applicant shall display the flow diagram of the sources ol emission and pollution control systems
provided at the site.

The liquid effluent arising out of the operation of the air pollution control e uipment shall also be
treated in a manner and to the satisfaction of standards prescribed by the Board in nocordance with the
provisions of Water (Prevention and Control of Pollution) Act, 1974 as amended. .

The air pollution control equipments, location of inspection chambers and sampling port holes shall be
made easily accessible at all time,

In case of any episodal discharge of emission, the industry shall take immediate netion to bring down
the emission within the limits prescribed by the Board.

if applicable, the oceupier has to comply with the provisions of Public Liability Insurance Act, 1991 to
provide inmediate relief in the event of any hazard to human beings, other living creatures/plants a nd
properties while handling and storage of hazardous substanges.

The igsuance of this consent dogs not authorize or approve {he construction of any plysical structures
or facilities or the undertaking of any work in any natural watercourse or in Government Poromboke
lands.~ - ™ :

The iss_uaimc of this Consent does not convey any property’ ighitin either real ersonal property or any
exclusive privileges, nor docs it authorize any injury to privi -pr-o;pert?' ar Government property or
any invasion of personal rights nor any infringement of; (L-:., ntrn], State aws or regulation, ;
The oecupier shall forth with keep the Board informed of any:dcsident of unforeseen: ast or event of
any poisonons, noxious or polluting matter or pmissimj-'ﬁ-um.z’&éiﬂgnd'rscharged into stream ot well or air
as a result of such discharge, water or air is being pollutéd,

1f dug to any technological improvements or otherwisé the Board is of opinion that all or any of the
conditions referred to above requires variation (including the cliange of any treatment system, either in
whole or in part) the Board shall, after giving the applicant an opportunity of being heard, vary all or
any of such conditions and thercupon the applicant shall be bound to comply with the conditions as so
varied.

[n case there is any change in the constitation of the management, the occupier of the new
management shall file fresh application under Air (Prevention and Control of .Po!lutwn) Aut, 1981, as
amended in Form-1 alongwith relevant documents of change of management immediately and get the
necessary amendment with rerewal of consent order. )

1n case there is.any change in the name of the company alone, the occupier shall inform the same with
relevant documents immediately and get the necessary amendments for the change of name from the
Board,

3
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TAMILNADU F‘ﬁiﬁﬂ‘ﬂﬂ GUNEE
The oceupier shall display this consent orddf gra;l‘f,‘a&’w
mspecting OQfficers of this Board.

IS e bt syt gt

G. Gopalaknshnah"“"’“"‘““ S

e
For Member Secreury,
Tamil Nadu Pollution Control Bonrd,
Cheanul
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Santhome Enviro Services

¥ .
‘ NABL (ISO / IEC 1 7025:2005) Accredited &
; ‘ (A CONSTITUENT BOARDOF QUALITY COUNCIL OF INDIA)
! 180°9001:2015 Certified Laboratory
L4/2, East Avenue Road, (Near $8BI) Korattur, Chennai-600 080
Ph: 044 . 42181525 | Mob: 9791530069
Email ID; santhomeenviro@gmail.com | Website ; www.santhomeenvirolah.jn
N
y [ | | . TESTREPORT :
! | Sample: ReFNo_: SAS/AWHBAT0 | Report No. - 126710 oy T
Customer Name:M/s,Clar Aqua Engineering Services pvt Ltd., Report Date 124.10.2020
Addrass * No.13, 2" Maln Road, Page: 1 of 1
_ New Colony, Chrom pet,
i . Chennal-800 044 ;
- gamplle: D.esc‘rlpéten + Sewagy ngér . Recelved On 120.10.2020
| Sample:DiawriBy/ Date:  : Qustamer / 20:10.2020 e ' By
! Qustomer's Reference  : Letter Dated on2040i2020 i Gommenced:On : 20:10.2020
{ Sample Mark . . 8TP Treatad Water —A9 Completed On . 24.10.2020
! Sample Location . Olympia-Granda . RATI pC
\ Sl. ‘ Tolerance limits for Treated TEST METHOD -
No PARAMETERS UNITS RESULTS | Outlet as per CPCB Py
'!J pH value at 25°C - v : 6.5t09.0 APHA 23"Edn 12017
‘ gl 4500 H'B, . ...
1¥2 Total Suspended Solids 8.0 A, ' 20 15:3025: P.1‘7:19.84.:R'.2012
3 | COD -1 S A 50 APHA 23 Edn 2077
: ! 52208 1
4 BOD at 27°C for 3 days 4.0 ) 10 1S: 3025 P. 441993 R, 2009
| 5 [ ON& Grease <1,0 10 1S 3025 P 39 1997 R 2009
|
f 6 | Total Nitrogen as N , mgll AL ' 10 1$:3025 P.34 1988 R. 2009
7| Ammonlcal nitrogen as NHg =R mai ; TBDL T 5.0 1S:3026 P.34 1988 R 2008 ||
- {(DL=1.0)

| BOL= Below Defectable LImit; BLEBetootion Tt

End of Report
for SANTHOME ENVIRO SERVICES

'\‘& ._‘ o)
' Verlified & Auth Zed By
M.Marla Frank Omer - Quality Mana :
NOTE: 1. Teslresults shown in this test rgport refate only fo the llems lastad, o

2. This test report shall not be reproduce anywhere except in full and in same format withoul the
Approval of the laboratory

3.Unless informed by the customer the tas! ilams will not beretained for more than 10 days from ‘
The dale of Issue of test repont (exceptional for Microblology and wastewater for which retaining time 7 days.) ol

e




TEST REPORT - MICROBIOLOGICAL EXAMINATIO
Sample Ref No, ;| SASW/T84170 | Report:Ne, : 126/10 '
i - Report Date : 24,10:2020
| Page: 1.of 1
Tolerance limits for
Sl PARAMETERS UNITS RESULTS Treated Qutlet as per PROTOCOL
No NGT

MICROBIOLOGICAL EXAMINATION

1 Faecal Coliforms MPNF 100m| ; 30. 100 15:1622-1981 Amd.4 RA 2009

End of Report

MPN- Most Probable Number,NGT= National Green Tribunal

for SANTHOME ENVIRO SERVICES

Verified &AU ofizje y
M:Marla Frank Omer - Quality Manager

NOTE: 1. Test results-shown In this test report relate only (o the Items tesled.

2. This test report:shall not be:reproduce;anywhere excep! in.full and In samae format without the
Approval of the laboralory

3.Unlessinformed by the customer the test items will not be relained for more than 10 days from
The date of issue of lest report (excaptional for Microbiology &nd wastewaler for which relaining time 7 days.)

R
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Santhome Enviro seryice
NABL (ISO / IEC 17025:2005) Accredited &
(A CDNSTITUENT BOARD OF QUALITY COUNCIL OF INDIA}

ISO 9001:2015 Certified Laboratory

L4/2, East Avenue Road, (Near SBI) Korattur, Chennai-600 080

Ph : 044.- 42181525/ Mob: 9791530069

Email ID: santhomeenviro@gmail.com | Website : www.santhomeenvirolab.in

I

TEST REPORT

|_Sampla Ref No - BAS/W/185/10 i Repoért No. 212710
Gustomerv-Nam'e:'M{'wGrar,vAdqu‘a Englnoering Services pvi-Lid., ReportDate ~  :24.10.2020
Address  No.13, 2" Malin Roa, Page; 1 of 1
New Colony, Chrom pet,
Chennal-600 044
Sample Description . Sewage Water Received On :20.10,2020
Sample Drawn By/ Date  : Customer 120,10.2020 Aan - H
Customer's Reference : Letter Dated on 20.10.2020 Commenced On  : 20.10.2020 i
Sample Mark < UF Treated Water-A9 - |.CompletedOn  :24.10.2020 phehi
-Sample Location : Olympla Grands: e e R 5
sl e o ey - .| Tolerance |imits for Treated TEST METHOD .~
No PARAMETERS _UNITS '|" RESULTS Qutlet ag per CPCB TN, e il
1 pH value at 25°C - "7.78 6.5t09.0 APHA 23" Edn 2017
4500 Higw i v
2 Total Suspended Sollds mg/l <1.0 20 1S:3025: P.1?:1§J_|84:;_R,‘2Q‘12
3 | COD mgll 0.0 50 APHA 23" Edn 12017
, 52208 !
4 | BOD at27°Cfor 3 days m BDL. 10 IS: 3025 P. 44 1993 R 2005
3 (DL=2.0) _
6 Oil'& Grease mg/l <1.0 10 1S 3025 P.39 19971'R 2009
6 | Total Nitrogen as N mg BDL 10 1573025 P34 1685 R 2005 |
(DL=1,0) ;
7 Ammonical nitrogen as NH; =N mg/l BDL 5.0 18:3025 P.34 1988 R.2009
®1.0)

BDL= Below Dotectable Limt; DL= Betociion,

nd of Réﬁon’

for SANTHOME ENVIRO SERVIGES

NOTE: 1. Testresulls shown In this 1asl report relale’
2. This testréportishall not be reproduce any
Approval of the laboratary

3Unless Informed by the customer the lesl items will not be r

etalned for more than 10 days from

The date of Issue of lest report (exceplional for Microbiology and wastewater for which retaining time 7 days.) . on L 7

e



TEST REPORT ~MICROBIOLOGICAL EXAMINATION
Sample Ref No. : SASMI/185/10

Report No. 1 127/70
Report Date 124.10.2020

Page: .1 of 1 i
ATSAN ’ » Tolarance limits for i
SI' PARAMETERS UNITS: RESULTS: Treated Qutlet as per PROTOCOL

NGT
ICROBIOLOGICAL EXAMINATION

.1

Faecal Coliforms MPN / 100m! Absent 100

18116221981 Amd.4 RA 2009

Ij e ___End of Report
MPN- Most Probable NUmber.NGTE Né’tlbﬁal-f:"ﬁaen'="rlbunal ==

~for SANTHOME ENVI

T Verified & Au'morlzeJd/B; N
M.Maria Frank Omer - Quality Manager

NOTE: 1. Test results shown In this test report relate.only o the items lested,
2. This test report shall not be reproduce anywhere except In full and in same format without the
Approval of the laboratory
3.Unless Informed by the customer the test |

tems will not be retalned for more than 10 days from
The date of Issue of

)

test report (exceplional for Microblology and wastewatsr for which retaining time 7 days.)



Santhome Enviro services
NABL (ISO / IEC 17025:2005) Accredited &
(A CONSTITUENT ‘BOARD ‘OF QUALITY COUNCIL OF INDIAY
ISO 9001:2015 Certified Laboratory
L4/2, East Avenue Road, (Near SBI) Korattur, Chennai-600 080

Ph : 044 - 42181525/ Mob: 9791530069
Email ID: santhomeenviro@gmail.com | Website : www.santhomeenvirolab.in

TEST REPORT
|_Sample Ref No_: SASAV/186/10 : Reporl No. 1 128/10 B
Customer Nama%'M!s.Qlar Aqua Engineering Services pvt Ltd,, Report Date :24.10.2020
Address : No.13, 2" Main.Road, ' Page:fof1
New Colony, Chrampet, -
_____Chennal-600'044 . - A
Sample Dascription : Sawsgeiwkgtjeri S T Récelved On +20.10.2020
Sample Drawn By/ Date  : Gustomer /20,10.2020 . .
Customer's Reference  : Letter Dated on 20.10.2020 Commenced On  : 20.10.2020
Sample Mark ' STP Treated Water ~F1 Completed On : 24.10.2020 ‘
Sample Location . Olympia Grande ! PRl
Sl. : ‘ ¥ -|:: Tolerance IImits for Treated TEST METHOD
No . PARAMETERS _UNITS | L Outlet ag perCPCB " VY
1 | pHvalue-af 25°C _ » B0 9.0 APHA 23"Edn 12017
3 1 4500HB. '/, |
2 | Total Suspended Solids: I mglf™ 20 1$:3025: P.17:1984:R.2072
3 [coD mail 410 50 APHA 23°Edn 2017
5220 8 g
4 BOD at 27°C for 3 days mg/l 6.0 10 IS: 3025 P. 44 1993 R, 2009
L
5 Oil & Greasa 1 %3 mg/l <10 T s 10 ' IS 3025 P.39 1991 R.2009 i
6 | Total Nifrogen as N T man ) e 10 1873025 P 34 1968 R.2000 |
7 | Ammonical nitrogen as NH; - N mgli 3.0 5.0 1S:3025 P 34 1988 'F%‘f'zfédg'"“{

..._End of Report _“f
for SANTHOME ENVIRO SERVIGES .

" Verified:& Authorized By
M.Maria Frank Omer - Quality Manager
NOTE: 1. Test results shown In this test report relate only to the ltems tested.

2, This test report sha!l not be reproduce anywhare except in full-and in same format without the
Approval of the laboratory -

3:Unless Informed by the-customer;the test Hms:will not:be retained for moreithan 10 days from .
Tihe date of lssug:of testreport;(excaptional for Micrablology-and wastewaler for which retaining time 7 days.)




)
N\
Y X ! TEST REPORT - MICROBIOLOGIGAL EXAMINATION
Sample Ref No. | SASM/186/10 ' | ReportNo. : 128/10
; " Report.Date : 24.10.2020
Page: 1 of 1
Tolerance limits for
sl, PARAMETERS - UNITS RESULTS Treated Outlet as per PROTOCOL.
No NGT
MICROBIOLOGICAL EXAMINATION
1| Faecal Coliforms " MPN./100m| 40 100 18:1622-1981 Amd.4 RA 2009
N

End of Report

MPN- Most Probable Number NGT= National Green Tribunal

for SANTHOME ENVIRO'SERVICES y

Verifled & Authorized By
L M.Maria Frank Omer - Quality Manager

NOTE: 1. Test resulls shown:in this testreport relate.only to the:ltems destad.
2, Trils test report shall:not be. reproduce anywhere:exceptIin‘flill and In same format without the
Approval of the laboratory
3.Unless informed by the customer the test'itams will not be retained for more than 10 days from
of test report (exceptional for Microblology and wastewater for which relaining time 7 days.)

The date of issue




Santhome Enviro service

c §
13 NABL (ISO / IEC 17025:2005) Accredited &
BEEHY {A CONSTITUENT BOARD OF QUALITY COUNCIL OF INDIA)
ISO 9001:2015 Certified Labo ratary
L4/2, East Avenue Road, (Near 8BI) Korattur, Chennai-600 080
Ph : 044 - 42181525 [ Mob: 9791530069
Email ID; santhomeenviro@gmail.com | Website : www.santhomeenvirolab.in
\
b : .
L S S TESTREPORT ‘
; Samply Ref No_: SASMAB7IT0 ; - Report No. 1 129/10
Custorner Name:Mis.Clar Aqua Engineering Services pvt Ltd,, Raport Date 1 24,10.2020
Address #No.13, 2" Maln Road, fage: 1 of 1
New Colony, Chrompet,
Chennal-600 044
gamplle Dascﬁp.tlonD . Sewaga Water Received On :20.10.2020
ample Drawn By/ Date :Custom'_a'rJZU..fl:Qiz.OZO, = [ . -
CQustomer's Refersnce : Lotter Datad-on20.10.2020 7. Gommenced n - +20.10:2020
Sample Matk +UF Treated Water ~F1 e Completed On 1 24.10.2020
Sample Location : Olympla:Granda :
! sl _ ' Tolerance limits for Treated TEST METHOD
No PARAMETERS UNITS | RESULTS Qutlet as per CPCB ]
1 pH value at 25°C - 1 7.67 6.5t09.0 APHA 23“’E'dn 12017
4500 H'B: ..
2 | Total Suspended Solids mgl o TT20 L, 20 1S:3025: P.17:1984:R:2012
3| Cob T s Y 50 APHA 287Edn 2077
¢ i ; .. - o 5220 B f
4 BOD at27°c for 3 days | ':‘;"rfj;g'll TP 2.0 T 10 18: 3025 P. 44 1993 R. 2009
§ | Ol& Grease ‘ mghl | <70 10 IS 3025 P.39 1697 R.2009
6 Total Nitrogen as N mgfl 10 15:3025 P.34 1:_988‘R,2009
7 | Ammonical nifrogen as NHa = NAB[E tg 5O 18:3025 P.34 1988 R.2009
BOL= Boi6W Detedtable Lirlt; DL= b

1 of R’é‘pbrf

for SANTHOME ENVIRO SERVICES ,

|

NOTE: 1. TestTasuiis shown in this testreport relateronly lo the Tlemsfasiad!

2. This tesl report shail not be reproduci anywhere except in fUll and In same format withaut the
Approval of the labaratory

3.Unless Inforined by the customer the test items wll not be retalned for more than 10 days from

The data of issue of lest report (exceptional fo: Micrabiology and wastewaler for which retaining lime 7 days.) [aede et | 4




r TEST REPORT - MICROBIOLOGICAL EXAMINATION
Sample Ref Ng, SASW/187/10 Report-No.  :129/10
) | .Report Date : 24,10,2020
" Page; 1-of 1
I 3 o " Tolerance fimits for
sl, PARAMETERS ! UNITS RESULTS Treated Outlet as per PROTOCOL
No NGT
MICROBIOLOGIGAL EXAMINATION
1 Faecal Coliforms MPN / 100m!| Absent 100 18:1622-1981 Amd.4 RA 2009

Endof Report

MPN- Most Probable Number,NGT= National Green Tribunal

for SANTHOME ENVIRO SERVICES

" Verified & Authorlzed By
M.Maria Frark Onier - Quality Manager

del,

NOTE: 1. .Test results shown in this test report relate only lo the ilems tesled.

2. This test report shall not be reproduce anywhere except In full and In same format without the

Approval of the laboratory

3:Unless Informed.by the customer the: testitems:will nol be retained for

more than 10 days from

The date of IssUe of fest report (exceplional for Microblology ahd wastewater for which retaining time 7 days.)

s
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S& . Santhome Enviro services
L/ 070 ’ NABL (ISO/IEC 17025:2005) Accredited &
BEA (A CONSTITUENT BOARD OF QUALITY COUNCIL OF INDIA)
' IS0 ‘9"013-1;.20.1;5 Certified Laboratary
L4/2, East Avenue Road, {Near SBI) Korattur, Chennai-600 080
Ph-1044 - 421815251 Mob: 9791 530069
~Email ID: santhemeenviro@gmail.com | Website : www.santhomeenvirolab.in

_TEST REPORT

| Sample RefNo i SASWHBAHT — , Report:No, : 100741
j ‘G.-u:a‘tomeﬁNama:ws_fmamq;ua Eﬂﬁlﬂbﬁ‘tlﬁ'ﬁ‘ﬁéwicéh'}ﬁ.th.Ltd-_; ‘Report:Date: » 23:11.2020
 Address ¥'No.13, 2% Maln‘Road, Page 1 of 1
' New Colony, Chrompet,
Chennai-600 044 \ )
ga‘mple L_I:;escriptic'n . Sewage Water Received On +18,11.2020
| Sample Drawn By/ Date  : Customer /19,11.2020 L .
Customer's Reference  : Letter Dated on 10,11.2020 Commenced On - : 19:11,2020 i I
Sample Mark t UF'Treated Water-AQ kComplgted On  123.14.2020 PN L
Sampla Location 1 Olyfipla: Grarde l AER g
Sl fuif Tolerance limits for Treated TEST METHOD ™.~
No | PARAMETERS UNITS | /RESULTS: - Outlet as per CPCB Ll
1 | pH value at 25°C - T ; 6.5t09.0 APHA 23"Edn 2017
¥ JiL Uil

4500 H'B. 1 ¢ j
18:3025: P.1.7:19.1§3.4::R.201‘2 !

2 Total Suspended Sollds
3 |cob

APHA 23"Edn {2017 7
822078, ity
183025 P. 44 1963 R. 2009

4 | BODat '2?"0:'for*‘3?days“

Oll & Grease IS 3025 P.39 1991 R.2009

5
6 Total Nitrogen as N

18:3025 P.34 1g88 R.2009

18:3025 P.34 1988 R.2009

7| Ammonical nitrogen as NHg ﬂi

BDL= Below Detectable LIIE; DL DOtECon Limi
| APHA -American Publlc Health Ass86/& on, IS» Indfz

i “ End of Repért 1
for SANTHOME ENVIRO SERVICES

i o
: M. Maﬂ' y f
NOTE:! 1. Testresulls shown In this test report rela 80 nly'to m gslad”
2. Thie test report shall not be reproduce ahywﬁb're axceptiin full'and In same format without the
Approval of the laboratory ¥
3.Unless informed by the. customer the test items will not be retained for more than 10 days from o
The date of Issue of test report (exceptianal for Microblology and wastewaler for which retalning time 7 days.)

o5




i

TEST REPORT - MICROBIOLOGICAL EXAMINATION
Sample Ref No, ; SASMWI/T34/17 Report No, 1 100/11
Report Date :23.11.2020
, | Page: 1.0f 1 :
: | " e Tolerance limits for

i SL PARAMETERS UNITS RESULTS' | TreatedOutletas per PROTOCOL

No . g _ NGT

' MICROBIOLOGICAL EXAMINATION
1 Faecal Coliforms MPN / 100m| Absent 100 18:1622-1981 Amd.4 *RA 2009
. _ e %' b .End of Report
1S-Indian Sfandard ‘ : o '
MPN- Most Probablé Number.NGT= NaTGAET Green Tribunal
' for SANTHOME ENVIRO SERVICES

NOTE: 1. Test results shown In this test report relate only lo the items tested,
2. This test report shall not be repraduce anywhere except in full.and in same format without the
~Approval of the laboratory ‘
3.Unless Informad by the: customer the-teatiitems wil not be retained formore than 10 days from
The date of Issueiollest report (exceptional for Microblology and wastewater for which relaining time 7 days.)




Santhome Enviro services

S8 NABL (ISQ /IEC 17025:2005) Accredited &
R (A CONSTITUENT BOARD OF QUALITY COUNCIL OF INDIA)
- IS0-9001:2015 Certified Laboratory NABD

' Cert No.TC-T144

L.4/2, East Avenue Road, (Near SBI) Korattur, Chennai-600 080
. Ph : 044 - 42181525 / Mob: 9791530069
Em g-il- 10 &;nﬁthq.fnaan;\r‘ff‘m.@g.mgﬂ-.-:;qmt1 Website : www.santhomeenvirolab.in

TEST REPORT
Sample Ref No_: SAS/W/133/11 . : Report No. : 099/11 |
Customer Name:M/s.Clar Aqua Englineering Services pvt Ltd., Report Date £23.11.2020
Address ¥ No.13, 2 Main Road,. Page: 1 of 1
New.Colony, Chranipet,
_Chennal-600'044 :
Sample Dascription 1 Sewage Water Recelved On :19.11.2020
Sample Drawn'By/ Date  : Customer/19.11.2020 .
Customer's Reference  : Letter Dated on 19.11.2020 Commenced On  ; 19,11.2020
Sample Mark : 8TP Treated Water -A9 Completed On : 23.11.2020
Sample Locatlon . Olympla Grande ! :
: ; olerance limits-for Treated TEST METHOD |
No PARAMETERS UNITS Outlet as per CPCB . £y )
1 | pHvalue at 25°C : " 650 9.0 APHA 237Edn,:2017
: 4500 H'B - -
2 | Total Suspended Solids [ mgl 7 18:3026: P.17:1084'R 2012
3 | coD . T 2 T I i 50 ~ APHA 23°Edn 2017 7
' ‘ ; 5220 8- ‘
4 | BOD at27°C for 3 days | 1S: 3025 P. 44 1993 R. 2009
5 | Ol &Grease 183025 P.39 1991 R.2009
6 | Total Nitrogen as N 18:3025 P.34 1988 R.2009
7 [ Ammonical nitrogen as N N " TR IR SRR 5 15:3025 P34 1986 R.2000

APHA -American Public Hoalth Assoclation. 1S- IndjaRSIARTard
i » 41 P!

B O 5
erifled:& Authorized By .~ N\ :

rank Ormer - QUAIY Manadense
NOTE: 1. Test results shown in this tes] report relateionly,to the:llems Tosfe
2. This test reportighall not be reproduce.a X
Approval:ofithe laboratory b M

8.Unless'informed by the tustomer the test ltgmigiwill not b d for more'than 10 days from

The:date:of{ssue of testreport (exceptional for Microblology and wastewaler for which retaining time 7 days.)

<Rt

S Maa F

‘sanie formatwithout the

o
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Tl o >
=
Sl

\ TEST REPORT « MICROBIOLOGICAL EXAMINATION
EN Sample Ref No. | SASMIA33/44 i Report No, 1 089/11
‘ Report Date : 23.11.2020
Page: 1 of 1 g
Tolerance limits for
sl, PARAMETERS UNITS RESULTS Treated Outlet as per PROTOCOL
No , NGT
'Mlc?-RQBIQ;oG;gAL EXAMINATION
1 | Faecal.Coliforms MPN /400! 20 100 : 15:1622-1981 Amd.4 RA 2009
N End of Report ‘
. IS- Indian Standard

[ MPN- Most Probablo Number,NGT= National Gfaen THBURE

. -fonSANTHOME,:ENVIRQ SERVICES

" Verified & Authorizé By

M.Maria Frank Omer - Quality Manage

NOTE: 1. Test results shown.In this test report relate only to the Items tested. :
' 2. This test report'shall nof Be‘reproduce anjwhere except In full and in same format without the
Approval of the: laboralory
3.Unless informed by thae customer thetest items will not be retained for more than 10 days from
f

The date of Issue of lest report (exceptional for Microblology and waslewatar for which retaining time 7 days.)

sl



Santhome Enviro services
NABL (ISO / IEC 17025:2005) Accredited &
(A CONSTITUENT BOARD OF QUALITY COUNCIL OF INDIA)
. IS0 9001:2015 Certified Laboratory
L4/2, East Avenue Road, (Near 8BI) Korattur, Chennai-600 080
Ph: 044 - 42181525 { Mob: 9791530069

Email ID: santhomeenviro@gmail.com | Website : www.santhomeenvirolab.in

- Cert No.TC-T14d

Lo |

TEST REPORT ¥
Sample Ref No + SAS/W/A 35/11 . Report No, 1 101/11
Customer Name:M/s,C arAqua Englneering Services pvt Ltd., Report Date $23.11.2020
Address * No.13, 2™ Main Road, Page: 1 of 1
New Colony, Chrompet,
Chennal-800 044 . ;
_S.ampl&ﬁ@scrlp&bn- fgewftag,é;\}m}aﬁ;r' 4. | Recslved On $18.11.2020
Sample: Drawn By/ Dete v Gustomer /19,1 1.2020 o s
Customer's Raferance. 1 Letter Dated pn 19,11.2020 | Gommenced On ;19112020
Sample’ Mark ' STP Treated Water -F 1 Completed On  : 23:11.2020
Sample Location : Olympla Grande ] g
Sl . Tolerance limlts for Treated TEST METHOD
No PARAMETERS UNITS RESULTS» Outlet as per CPCB RN e
1| pH value at 25°C = 8.5109.0 APHA 23"Edn; 2017
4500 KB v v |
2 | Total Suspended Solids 1S:3026: P.17:1984:R 2012
RRE)) 50 APHA 23Edn 2017
. 5220 B
4 | BOD at27°C for 3 days 10 I8: 3025 P 44 1993 R. 2009
5 | O & Grease 1$°3025 P.30 1691 R.2009
6 | Total Nitrogenas N 1813025 P.34 1988 R.2009 ‘
7| Ammonical nitragan as NHik " 18:3025 P.34 1988 R 2009 |

TEnNd of Report

‘“ o
M.Mari

THOME ENVIRO SERVICES

=rahk Omerz!

NOTE: 1. Test resulls shown in this test report relate only'to the Héma

2. This test report shall not be re
Approval of the laboratory
3.Unless informed b

The date of Iss

tesled.

a ty-'M‘i‘énaQ‘gr

produce anywhere except In full and in same format without the

y the customer the test Items will not be retained for mare than 10 days from i
ue of test report (exceptional for Microblology and wastewaler for which relaining time 7 days.) T k)




RURR

horizéd By

- Verlied &AU
M.Marla Frank Omer - Quallty Manager

TEST REPORT - MICROBIOLOGIGAL EXAMINATION
Sample Ref No, | SASMW/135/11 Report No, ; 101/11 =l
Report:Date :28.11.2020
i . | Page: 1 of'1 .
- _ e ) N Tolerance llmits for
ﬁl. PARAMETERS UNITS RESULTS Treated Outlet as per PROTOCOL
0 : NGT .
MICRBBIOLOG!CAL EXAMINATION
1 Faecal Coliforms MPN./100m| 50 100 18:1622-1981 Amd.4 RA 2009
' " End of Report
1S~ Indlan Standard
MPN- Most Probablg Nua_nbar.NGT= National Green Tribunal
for SANTHOME ENVIRO SERVICES

NOTE: 1, Test results shown in this:test re,

2. This test raport-ghall:nat be
Approval of the laborgtoiy:

port relata only to-the items tesled,

eproduce:anywhare exceptin'full and In-same:format without the

S.Unlessinformed by tha eustomer e test items vill ot b
The date.of lssue of tesbreport (exceptional for Micro

@ retained formore than 10 days.from
biology and wastewaler for which retaining time 7 days.)



RIS

110 Services
NABL (I80:/ IEC 17025:2005) Accredited &
(A CONSTITUENT BOARD OF QUALITY COU NCIL OF INDIA)
ISO 9001:2015 Certified Laboratory
L4/2, East Avenue Road, (Near SBI) Korattur, Chennai-600 080
Ph : 044 - 42181525 / Mob: 9791530069

Email ID: .sanfh.ume.envino@g}nai-l; com | Website : www.santhomeenvirolab.in

TEST REPORT
Sample Ref No. : SAS/W/136/11 . ‘ _Report No, 1 102/11
Gustomer Name; 'I&a’fﬁl.ar‘.an\;gua;'l:‘hgl‘n:aerln,g.Sbr-.v.lcesapvi; Ltd.; | Report Date 123.11,2020
. Address #NoaA3;, 2™ Maln'Road, Page: 1 of4
New:Colony; Chrompet,
, Chonnal:600 044.
‘Samplle De&cripélﬁﬁ‘ - Sewage V\f’éter Recelved On £ 19,11.2020
Sample Drawn By/ Date  : Customer 19.11,2020 i ¥
Customer's Reference  : Letter Dated on 19.11.2020 " ;| Commenced On - 18.11.2020
Sample Mark ' UF Treated Water —F1 4+ o .Completed On  :23.11.2020 L
Sample Location : Qlympla Grande . Al
Sl. 1 e olerance limits-for Treated TEST METHOD™
_No PARAMETERS |__UNITS: HRESUL Qutlet as per CPCB B0 A
1| pHvalugat 25°C [ . il - 8.5109.0 APHA 23"Edn:2017
4600 H'Biimin U
2 | Total Suspended Solids mg/l 20 18:3025: P.17:1984:R 12012

50 APHA 23" Edn 2077

3 | COD
_ 5220 B!
< BOD at 27°C for. 3 days: % Q) 18: 3025 P. 44 1993 R. 2009

] Oll & Greasa 153025 P.39 1991 R.2009

6 | Total Nitrogen as N 18:3025 P.34 1988 Ri2008 |

1513025 P.34 1988 R.2008 ||

" Verlfied & AUthoriz
M.Mar(g@iErank:Omer= Qi
NOTE: 1. Test resulls shown in /s lesf report relatd-only’{o the lb aila
2. This:test report shall not be reproduce anywheresexcept/int
Approval of the.laboratory kiia
3.Unless Informed by the customer the test items wil not be retained for more than 10 days from
The date of issue of {est report (exceptional for Microblology and wastewater for which retaining time 7 days.)
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i
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a

Y
d;t (e
b* (qu|
! TEST REPORT - MICROBIOLOGICAL EXAMINATION
Sample Ref No. : SASAW/138/11 Report No, 1102711
Report Date : 23.11.2020
Page: 1 of 1 ]
; Tolerance limits for
Sl. PARAMETERS UNITS | RESULTS Treated Qutlet as.por PROTOGCOL
No ‘ ST e ] NGT
: ; . MICROBIOLOGICAL EXAMINATION
1 Faecal Coliforms MPN / 100m| Absent 100 1S:1622-1981 Amd.4 RA 2009

‘End of Report
[_IS-Tndian Standard B

| MPN-Most Probable Number,NGT= Ng’ﬂan‘al‘@raan* Tribuna

for SANTHOME ENVIRG SERVIGES

Varified & Authorized By
M.Maria. Frank Omer - Quallty Manage

NOTE: 1. Testresults shown in this test report relate only 1o the Items tested.

2. This test report shall not be reproduce anywhere excepl in full and in same formal wilhou.t the

Approval of the laboratory

3.Unless Informed by the customer the tast ltems wil not be retained for more than 10 days from
f

Tha date of‘isaue-o,-leat:repoﬂ.(exq&pﬂonal for Microbinlogy and waslewater for which retaining time 7 days.)

L




NABL (ISO-FIEC 17025:2005) Accredited &
(A CONSTITUENT'BOARD OF QUALITY GOUNCIL OF IN DIA)
ISO 9001:2015 Certified Laboratory

575

L4/2, East Avenue Road, (Near SBI) Korattur, Chennai-600 080

Ph : 044 - 42181525 / Mob: 9791530069

Email ID: s;anth-.o.meemuir.n@gmal.‘l,gczo'm | Website:: www.santhomeenvirolab,in

Santhome Enviro services

TEST REPORT

| .

|_Sample Ref No : SASAWW/263/12 Report No. 1 227/12
Customer Name:M/s,Clar Aqua Englaeering Services pvt Ltd,, Report Date :02,01.2021
Address : No.13, 2™ Main Road, Page: 1 of 1 :

New: Colony, Ghrompet,
Chennal-600 044
gamnla» Dascﬁpgtj’ﬂb 8 ga“.'taGa Vv;a;?r . Received On . 28.12.2020
sample Drawiy ByF Date ¢ Qugtomer28:12.2020 ‘ )
Customer's Reference  : Letter Dated-on 28,12,2020 Commenced On  : 28.12.2020
Sample Mark . STP Treated Water -A9 Completed On :02.01.2021

Sample Location : Olympia Grande

) . Tolerance limits for Treatod TEST METHOD
No _ PARAMETERS k. Qutlet as per GPCB P
1 | pHvalue at 26°C 6.510.9.0 APHA 237Edn,:2017
| | 4500H'8 ., ..,
2 | Total Suspended Solids ‘20 15:3025: P.17:1984:R.2012
3 [ CoD 50 APFA 23 Edn 2017
522080 i
4 | BOD at 27°C for 3 days 10 S 3025 P. 441993 R, 2006 |
& | Oil & Grease 0 IS 3025 P.39 1991 R.2009
i - |
6 | Total Nitrogenas N 105 1$:3025 .34 1988 R 2000 |
7 | Ammonical nitrogen as NFa - N 7. 5.0 15:3025 P.34 1086 R 2000 |
L i {

APHA -American Public Health Assocsisa\:tlon, 1S- Ind;tﬁ :

-

B ="Vhified & Authofized By \
" M.Maria Frank Omer-VQ‘qalityl:Mgnager i

NOTE: 1. Test results shown In this tast report relate testel
2. This test report shall not be reproduce-anywhi Il an
Approval of the laboratory e

3.Unless informed bythe:customer the test!

The date-cfissus of test report:(excepli

elained for more than 10 days from

Iégy and wastgwater for which retaining time 7 days.)



36

TEST REPORT « MICROBIOLOGICAL EXAMINATION

Sample-Ref No. | SASMW/263/12 RepartNo,  ::227/12
Report Date : 02.01.2021
Page: 1 of 1
Tolerance limits for
Si, PARAMETERS UNITS RESULTS Treated QOutlet as per PROTOCOL
0 NGT

MICRQBIOLOGICAL EXAMINATION

1 Faecal Coliforms MPN #100ml 40 100 1S:1622-1981 Amd.4 RA 2009

, End of Report
IS- Indian Standard

MPN- Most Probable Number,NGT= National Green Tribunal

"for SANTHOME ENVIRO SERVICES

~Verified & AuthoriZed By

M.Maria Frank Omer - Quality Manag

NOTE: 1. Test results shown: i this test report relate only'ta the items tested. :
2. Thistestireport:shiall not:ba reproduce anywhere except In full and in same format without the
Approval of the laboratory '
3.Unless informed by the customer the test items will not be retained for more than 10 days from
The date of issue of test report (exceptional for Microbiology and wastewater for which relalning time 7 days.)

e



Santhome Enviro services
NABL (ISO/IEC 17025:2005) Accredited &
(A CONSTITUENT BOARD OF QUALITY COUNCIL OF INDIA)
ISO 9001:2015 Certified Laboratory
L4/2, East Avenue. Road, {Near SBI) Korattur, Chennai-600 080

Cert NosTC-1144

Ph 1044 - 42181525 / Mob: 9791530069 BMAR
Email ID: santhomeenviro@gmail.com | Website : www.santhomeenvirolab.in (D |
[ . _ TEST REPORT
S:amgls‘R.ef_-Nq. - SABIW/264/12, ‘ | Report No. 1 228/12
Gusfamfﬂr'NﬂmhéM;’mGl&r.Aﬁya— Engineering Services pvt Ltd., Report Dale :102.01.2021
Address  :No.13, 2" Main Road, Rage: 1 of 1
‘ New Colony, Chrompet,
Chennai-600 044 _
gample Description : Sewage Water Received On 128.12.2020
ample Drawn By/ Date - Customer /28.12,2020 ‘ L .
Sample Mark * UF Treated Waler -AQ ' Completed On +02.01.2021 | |
Sample Location , » Olympia Grande R R I
Sl Tolerance limits for Treated TEST METHOD -~ ‘1
. No PARAMETERS UNITS % : Qutlet as per CPCB o TR
T pH value af 25°C . - ) 6.5109.0. APHA 23"Edn 20171
. 4500180
L 2 | Total Suspended Solids mgi 20 18:3025: 'PL1'7;1Q‘844;3.-2(1)}12
3| cop ' 50 APHA 23°Edn 12077
5PV ik
4 | BOD at 27°C'for 3 days 10 IS: 3025 P. 44 1993 R, 2009 f
5 | O Grease 0T 10 153025 P 39 1651 R 2005 |
6 [ Total Nitrogen as N , BDL P 10 18:3025 P.34.1983 .R.ZOOQ_‘{
. 2 A(PL=1.0) e & i
7 | Ammonical nitrogen as NH; E@DL G0 T 18:3025 P.34 1988 R.2009T]
] : (DLi=1.0) 3 ol : !
BDL= Below Detectable Limit; DL3 Detot ' g Y okl ; AN
APHA -American Rublic Health ; \ss0cla) Standard .
" "End of Réport i |

for SANTHOME ENVIRO SERVICES//t

i
.....

uality Manager it BT
a“ied . R ;Tr..j.l.j_.J

M.Maria Q)

NOTE: 1. Test results shown In this test report rs]&,g only:to the ifems tas
2. This test report shall not be reproduce anywhere except in full and in same formal without the Ll

Approval of the laberatory R R T

3.Unless informed by the.customer the test items will not be retained for more than 10 days from :

The date of Issue of test report (exceptional for Microblelogy.and wastewater for which retaining time 7 days.)




23)

TEST REPORT - MICROBIOLOGICAL EXAMINATION

Sample Ref No. : SASMW/264/12

Report No.  :228/12

Report Date :02.01.2021

Page: 1 of 1
[ Tolerance limits for
<8 PARAMETERS UNITS RESULTS Treated: Outlet as.per PROTOCOL
No ; L - NGT
MICROBIOLOGIGAL EXAMINATION
1 Faecal Coliforms MPN /100ml Absent 100 15:1622-1981 Amd.4 RA 2009
End of Report

IS~ Indian:Standard

MPN- Most Probable Number,NGT= National Green Tribunal

for SANTHOME ENVIRO SERVICES

NOTE: 1. Test results shown in this test report relate only to the items tested.

2. This test report shall not be reproduce anywhere except in full and in same format without the

Approval of the laboratory

3.Unless informed by the customer the test items will not.be retained for more than 10 days from

The date: of issue. of test report: (exceptional for Microbiology: and wastewater for which retaining time 7 days.)

ps




Santhome Enviro services

i) 078 NABL (180O./ lEC 17025:2005) Accredited &
U (A CONSTITUENT BOARD OF QUALITY COUNCIL OF INDIA)
ISO 9001:2015 Certified Laboratory
L4/2, East Avenue Road, (Near SBI) Korattur, Chennai-600 080
-Ph : 044 - 42181525./ Mob: 97.9‘1-53006.9_
Email ID: santhomeenviro@gmail. com | Webisite : www.santhomeenvirolab.in
\
]
% TEST REPORT
| Sample Ref No : SAS/W/265/12 Report No, 1 229/12
Customer Namg:M/s.Clar ﬁ. ua Engineering Services pvt Ltd,, . Report Date 1 02,01.2021
Address #Noi#3, 2"* Main Road, | Page! 1.6f 1
New Colony, Chrompat, :
Chennal:600 044
| Sample ‘gescrlptib'n ! Sewage Watsr Recelved On :28,12.2020
Sample Drawn By/ Date  : Customer /28.,12.2020 )
Customer's Reference : Letter Dated on 28.12,2020 Commenced On '_28'12'2020
Sample Mark : STP Treated Water —F 1 Completed On + 02,01.2021 .
Sample Location : Olympla Grande T
5 sl i Tolerance limlts for Treated TEST METHQD
No PARAMETERS UNITS - Qutlet as per CPCB it i
1 | pH value at 25°C - i 6.5109.0 APHA 23"Edn :2017
| i 4500 H'B |
2 | Total Suspended Solids mg/l " 18.0 20

1$:3025: P.17{984:R 2012

3 coD

APHA 23°Edn 2017
52208 |

4 BOD at 27°C for 3 days

5 Oll' & Grease

IS: 3025 P. 44 1893 R. 2006

IS 3025 P.39 1981 R.2009

8 | Total Nitrogenas N

1S:3025 P.34.1988 R.2009

7 | Ammonical nitrogen as NHg =

16:3025 P.34 1988 R.2009

NOTE: 1, Test rasultsishown i this tesf report rel

yito thedtemsitested.

2. This:test reportishall:not:be:raproducs anywhare except'in full and In same format without the
Approval of the labaratory
3.Unless Informed by the customer the test items will not be retained for more than 10 days from

- The date of issue of test report (

exceptional for Microbiology and wastewater for which retaining time 7 days.)




|

: ‘ ‘ i TEST REPORT «MIGROBIOLOGICAL EXAMINATION
Sample: Ref Ng, : S&SM!ZGSI:IZ ik | ReportNo,  : 228/ vy
Report Date +02,01.2020
Page: 1 of 1 ‘
Tolerance Ilimits for
Sl PARAMETERS UNITS RESULTS Treated Outlet as per PROTOCOL
No ‘ ‘ NGT
_ ‘.MJ.GRQBIOL‘-D.G,I‘C:AL;__EXAMINA-T.IQN’
1| Fageal Coliforms MPN 7400m 70 | 100 18:1622-1981 Amd.4 RA 2009
& I
1 |
_ —
End of Report
18- Indlan Standard 3
MPN- Most Probable Number NGT= National Green Tribunal

Verifiad &‘m l&B‘ﬁzed By

for SANTHOME ENVIRO SERVICES, 2%,
M.Marig Frank Omer - Quality Manage

NOTE: 1. Test results:shown In-this test:repoit relate only to-ths:ltems tested.
% This test report shall not be: raproduce. anywhere exceptiin full-and.in same format without the
Approval ofthe labgrafory
3.Unless informed:by the customer the test iterns will not be retained for more than 10 days from

he date of Issue of test report (exceptional for Microbiology and wastewaler for which retaining time 7 days.)




Santhome Enviro services

NABL {ISO./ IEC 17025:2005) Accredited &
(A-C.ON'S?I’-I?FUENT”BDARD OF QUALITY COUNCIL OF INDIA)
f ISO 9001:2015 Certified Laboratory
‘ L4/2, East Avenue Road, (Near SBI) Korattur, Chennai-600 080
| ' -Ph: 044 - 42181525./ Mob: 9791 530069
| Email 1D: santhomeenviro@gmail, com' | Website : www.santhomeenvirolab.in
N ' SEA T
A TEST REPORT
Sample Ref No : SASAV/265/12 | Report No, 1 229/12
Gustomer Name:M/s.Clar Aqua Engineering Services pvt Ltd,, | Report Date :02.01.2021
Address #Noi3, 2" Main Road, | Page: 1.0f 1 -
New Colony, Chrom pet, :
Chennal:600 044 ;
Sample 'escriptl'o'n: ' Sewage Water "Recsived On 1 28.12.2020 T
Sample Drawn By/ Date  : Customer /28,12.2020 : bt
Customer's Reference “ Letter Dated on 28.,12.2020 ; Commenced On  : 26.12.2020 Vo e g
Sample Mark : STP Treated Water —F 1 " .~ | Completed On 1 02,01.2021 L doh g
Sample Location : Olympla Grande ‘ ' fhend gl
\ BJ. i b Tolerance Iimits for Treated TEST METHOD
No PARAMETERS UNITS i Outlet as per CPCB SrE e
1| pH value at 25%G - 6510 9.0 APHA 23"Edn 2017~
: 4500 H'B A,
; 2 | Total Suspended Solids 20 18:3025: P17 1984 )R 2072 |
3 [cob i 50 APHA 237Edn 2017 ‘4
| , 52208 -
4 | BODal27Chradays by IS: 3025 P. 44 1993 R. 2005 |
5 | Ol & Grease — IS 3025 P.39 1991 R.ZOOT( :
6 | Total Nittogen a5 N g Ml | om0 e IS:3025 P.34 1968 R 2009 ] |
Ammonical nitrogen as NHy =N:. ‘ 18:3025 P.34 1988 R.2000 t

5
- " -'3

_ fPHA -American Public Health As gciation;
¥

NOTE: 1. Test results.shown In this test raport-relale:onilyito
.2 Thfs;--test:mppm:a.hB.Ilét.not:ibe-.reproduce anywha,
Approval of the laboratory
8.Unless Informed by the customer the test items will not be retained for more than 10 days from
- The date of Issue of test report (exceptional for Microbiology and wastewater for which retaining time 7 days.)
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BAGOL ASSOCIATES

Advocates & Consultants Gu. Perrick Sam
February 01, 2021

To

M/s.KSM Nirman Private Ltd.,
Represented by its Managing Director,
No.1, SIDCO Industrial Estate, Guindy,
Chennai - 600 032.

Email ID : sales@olympiagroup.in
Phone No. 044 - 4356 3773

Sir,

Sub: Serving of Application to Raise Additional Grounds filed by the
Applicant - M/s. Olympia Grande Apartment Owners Welfare
Association - reg.

Ref: 0.A.No.53 of 2020

We are the Counsel on record for the Applicant in the above-referred
application pending before the Hon’ble National Green Tribunal, Southern

Zone Bench, Chennali.

2. Please find enclosed Additional 'I‘yped set of Papers -II filed by the
Applicant.

3. Please acknowledge the same.

Yours faithfully,
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BGOL ASSOCIATES

Advocates & Consultants Gs Perrick Sam

February 01, 2021
To

Tamil Nadu Pollution Control Board,
Represented by its Member Secretary,
No.76, Mount Salai, Guindy,
Chennai - 600 032.

Email ID : tnpcb-chn@gov.in

Phone No. 044 - 22353134

Sir,
Sub: Serving of Application to Raise Additional Grounds filed by the
Applicant - M/s. Olympia Grande Apartment Owners Welfare

Association - reg.

Ref: 0.A.No.53 of 2020

We are the Counsel on record for the Applicant in the above-referred
application pending before the Hon’ble National Green Tribunal, Southern

Zone Bench, Chennali.

2. Please find enclosed Additional Typed set of Papers-II filed by the
Applicant.

3. Please acknowledge the same.

Yours faithfully,
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BAGoL ASSOCIATES

Advocates & Consultants G Derrvick Sam

February 01, 2021
To

State Level Environment Impact Assessment Authority, Tamil Nadu
Represented by its Member Secretary,

3td Floor, Panagal Maaligai,

No.1 Jeenis Road, Saidapet,

Chennai-600015.

Email ID : mstnseiaa@yahoo.com

Phone No. 044-2435 9973

Sir,
Sub: Serving of Application to Raise Additional Grounds filed by the
Applicant - M/s. Olympia Grande Apartment Owners Welfare

Association - reg.

Ref: 0.A.No.53 of 2020

We are the Counsel on record for the Applicant in the above-referred
application pending before the Hon’ble National Green Tribunal, Southern

Zone Bench, Chennali.

2 Please find enclosed Additional Typed set of Papers-II filed by the
Applicant.

3. Please acknowledge the same.
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BEFORE THE NATIONAL GREEN
TRIBUNAL SITTING AT SOUTHERN
BENCH

Application No.53 of 2020
Between

Olympia Grande Apartment Owners
WelfareAssociation, Pallavaram
Registration No.569/2016,
Represented by its Secretary
Mr.S.Chandrasekar,

No.328, GST Road, Pallavaram,
Chennai - 600 043.

Email ID :ogaowa2016@gmail.com
Phone No. 9841288676

... Applicant
AND

1. M/s.KSM Nirman Private Ltd.,
Represented by its Managing Director,
No.1l, SIDCO Industrial Estate,
Guindy, Chennai — 600 032.
Email ID :sales@olympiagroup.in
Phone No. 044 — 4356 3773 and two
others.

... Respondents

ADDITIONAL TYPED SET OF
PAPERS-II

PH: 98412-88676

M/s. HARI RADHAKRISHNAN
[Ms.1235/2007]

G. DERRICK SAM [Ms.1216/2007]

G. VIJAYABALAN [Ms.2044 /2000)]

N. AHILANDEESWARI

[Ms.1228/2007]

V.C. AKSHAYA [Ms. 3676/2017]

COUNSEL FOR THE APPLICANT
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